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Report

Report in the Matter of QA No. 17/2024 (CZ) (Jitendra Singh
Bhatia V/s State of Madhya Pradesh & Ors) in compliance of the
order issued by Hon’ble NGT, Central Bench, Bhopal on dated
06/02/2024

Background :

A petition has been moved by Shri Jitendra Singh Bhatia & Others,
R/O Shri Krishan Avenue, Phase-I, Limbodi, Ward No. 77, Indore (M.P.) that
cutting of the trees and damaging the green belt in the Shri Krishan Avenue,
Phase-I, Limbodi, Ward No. 77, Indore and damaging the fencing and
cement poles illegally.

Hon’ble NGT has constituted a committee consisting of :

L One representative from the Collector, Indore (M.P.)
1. One representative from the Municipal Commissioner Indore (M.P.)

iii.  One representative from the State Pollution Control Board,(M.P.)

And Committee has been directed to visit the place and submit the factual
and action taken report within 06 weeks.

In compliance of aforesaid directions of the Hon’ble NGT, following
Officers have been nominated from respected Departments to visit the
site and submit the report :

1 ] Representative of Sub Divisional Magistrate (SDM) Juni Indore
Collector, Indore

2 | Representative of 1. Shri Divyank Singh, Additional
Municipal Commissioner, Commissioner, Horticulture
Indore Department, Nagar Palik Nigam Indore

2. Shri Jitendra Jamidar, Executive
Engineer, Horticulture Department,
Nagar Palik Nigam Indore

3. Shri Nagendra Singh Bhadoriya, Zonal
Officer, Zone No. 13. Nagar Palik Nigam
Indore

4. Shri Chetan Patil, Sub Engineer,
Horticulture Department, Nagar Palik
Nigam Indore

y,
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Representative of M.P. Regional Officer, M.P. Pollution Contro]
Pollution Control Board Board, Indore

As per the directions of Hon’ble NGT following Officer has visited the
place on dated 15/03/2024 to verify the facts :

1.

ii.

1ii.

1v.

Vi

Vi.

Shri Ghanshyam Dhangar, SDM, Juni Indore

Shri S.N. Dwivedi Regional Officer, MPPCB Indore
Shri Jitendra Jamidar, EE, IMC

Shri Nagendra Singh Bhadoriya, Zonal Officer, IMC
Shri Chetan Patil, Sub Engineer, IMC

Shri Sanjay Jain, Scientist, MPPCB Indore

Applicant Shri Jitendra Singh Bhatia and Non-Applicant Shri Ravi Dangi,

Shri Ajit Manuja & Others residents Shri Arun Kumar Lamaniya & others

were also present during inspection.

Panchnama during inspection was prepared, copy of which is enclosed as

Annexure-1.

Observations during inspection :

1.

3.

The applicant Shri Jitendra Singh Bhatia resides at in front of garden,
located at Shri Krishan Avenue, Phase-I, Limbodi, Ward No. iy
Indore (M.P.). As per document submitted by Applicant, the total area
of garden is 3140 Sqm. (Copy of Approved T&CP Map is enclosed as

Annexure-2). Other houses are also in front of garden. The road

between garden and houses is about 7.5 meters wide.

For better understanding of the area, a google map showing garden,
Shri Jitendra Bhatia house and nearby area is enclosed as

Annexure-3.

During visit it is found that the boundary of garden has been
demarcated by using cement poles and fenced with barbed wire
towards road side i.e. towards Applicant Shri Bhatia house. Houses of

Limbodi Villagers are located on other side of the garden.



10.

About 100 small and large trees were observed in the garden, mostly

along with boundary of garden.

No cutting of trees was observed except one tree, whose stem cut

above the ground upto O1 meter was observed.

A pucca house is located at left side of the garden, which is used as
milk booth for residents of the colony and it has been told during visit
that this milk booth has been constructed from MLA Fund. A
temporary tin shed at one corner of this house (milk booth) boundary
has also been found, which is used for community programs by the

colony residents.

The Applicant Shri Jitendra Bhatia has told that cement pole of
fencing along the boundary of garden have been damaged /removed
and cement chairs have also been broken by non Applicant. He also
told that boundary of garden should be constructed and gardens

should be developed by Indore Municipal Corporation (IMC).

Local resident of Colony were present during inspection in 8 to 10
numbers and have told that they had placed cement chairs in memory
of their ancestors and also planted the trees in the garden. None had
removed or damaged the chairs but some chairs become damaged due
to use for long time. They told that the Applicant Shri Jitendra Bhatia
is a Journalist and wants that other persons from the colony should
not come to garden because the garden is located in front of his
house; however Applicant Shri Bhatia had denied from this statement

during inspection.

During visit no cement chair seen in garden but cement poles were
seen in along the boundary of garden and garden area was fenced

with barbed wire.

Commissioner Indore Municipal Corporation has constituted a

Committee under Shri Divyank Singh, Additional Commissioner,



Horticulture Department of Municipal Corporation vide their Order
no. 35/MC/2024 dated 07/03/2024. The Officers of Municipal
Corporation were part of inspection team on inspected dated
15/03/2024. Horticulture Department Municipal Corporation Indore

has submitted a report, which is enclosed as Annexure-4. As per

report Municipal Corporation (Horticulture Civil Department) has
prepared a proposal of Rs. 30,75,478/- (Rupees Thirty Lack Seventy
Five Thousand Four Hundred Seventy Eight Only) for development of
the garden. Therefore, It is submitted that action is being taken by

Municipal Corporation Indore.

Conclusion :

1. There is dispute between both the Applicant Shri Jitendra Singh
Bhatia and Non Applicant’s Shri Ravi Dangi, Shri Ajit Manuja, and
other residents of Shri Krishan Avenue, Phase-I, Limbodi, Ward No.
77, Indore (M.P.) regarding use of garden area because that is located
in front of Applicant Shri Bhatia’s house and due to disturbances take

place by movement of people in the garden and vehicle on the road.

2. Both Applicant & Non Applicants were shown need of development of
the garden during inspection, so it can be useful to the Resident’s of

colony.

3. The trees are already in existence in garden only one tree was seen fell

down whose one meter stem was observed remains on the site.

Recommendations:

1. As per Town and Country Planning approved map, the area is
designated as garden, which is public place and should not be
prohibited for other persons of the colony to use. Hence Applicant may b/

be directed to not to prohibit other persons for use of the garden area.



9. The road in front of the Applicant’s house is also public property and

therefore, Applicant cannot prohibit movement of vehicles on the road.

3. Residents of the colony via Rahwasi Sangh may be directed to use the
garden area for community purpose but it should ensured that there
should not any disturbance to residents living near the garden like
Applicant and other houses. Parking of vehicles in front of Applicant’s
house by other persons should not be carried out. Noise level should
be kept within prescribed limits during any function taking place in

garden area or milk booth area.

4. Municipal Corporation Indore should be directed to develop and

maintain the garden according.

Enclosed : Annexure 1 to 4 £ Plotegraphs
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LAY OUT PLAN OF RESIDENTIAL
COLONY/( SHRI KRISHNA AVENUE)
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i WO SHRI PRAKASH CHAJLANI.

= MLHJ i 87/1 SAR HUKAMCHAND MARG .INDORE.

AREA STATEMENT:

K AREA OF LAND = 101800.00 SQM. (100.00 %)
AREA OF PLOT = 66564.40SQM. (65.38%)
i
|

AREA OF ROAD = 25051.37SQM. (24.61%)
AREA OF PARK =

10184.23 SQM. (10.01%)
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Annexure-3

Google Map Showing Garden, Shri Jitendra Bhatia’s House and nearby area
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Photograph taken during inspection dated 15/03/2024 at Shri
Krishna Avenue Phase-I, Limbodi, Indore
(NGT OA No. 17/2024 (CZ))

i -

Indore, Madhya Pradesh, India
51, Shiv Dham Colony Phase li, Shivdham Colony, Limbodi, Indore, Madhya
Pradesh 452020, India

Lat 22.665562°

Long 75.889233°

15/03/24 11:18 AM GMT +05:30
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Milk Booth and tin shed adjacent | Location of Applicant’s house with

to the garden

respect to garden




Photograph taken during inspection dated 15/03/2024 at Shri
Krishna Avenue Phase-I, Limbodi, Indore
(NGT OA No. 17/2024 (CZ))

Indore, Madhya Pradesh, India

52, Shiv Dham Colony Phase li, Shivdham Colony, Limbodi, Indore, Madhya
Pradesh 452020, India

Lat 22.665625°

Long 75.889253°

15/03/24 11:18 AM GMT +05:30

Discussion and inspection with Applicant and Non Applicant & local

residents

Plantation along with boundary of | Boundary wall towards Limbodi
garden ’ Villegers
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